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ORDER 

When the matter is taken up today even after the second call, 

none appeared for the applicant in the M.A. The Id. counsel for the 

respondents submits that all the grievances of the applicant have since 

been settled. In support of his contention, he has produced a ltter 

dated 24.12.2001 in this respect which may be kept on record. 

2. 	From the perusal of the file it has been noticed that the Id. 

counsel for the applicant was not present on the last nine consecutive 

occasions. It appears that the applicant is not interested in pursuing 

the matter. It seems that all the grievances of the applicant as reported 

by the Id. counsel for the respondents have been settled. The application 

is, therefore, dismissed for default as well as on merit as submitted 

by the Id. counsel for the respondents. 

Mem er (J) 	 Member (A) 


